
CENTRAL ADPI1N ISTRAT IVE TR IBUNAL 
CALCUTTA BENCH 

NO.CPC 46 of 1996 
(O.A.312 of 1996) 

Oste of Order ; 19.7.1996 

Present s Hon'bl, flr.ustice A,K.Chatterje. Vice"Chairman. 

Han' ble fir. PLS. Pbkherj es, Admin istr5tiv Member. 

AGADISH CHANDRA GHOSH 

Vs. 

Q.K.OUTTA & ORS. 

For the applicant : Mr.R.K.De counsel. 

For the respondents: Mr.P.K.Arora, counsel. 

OR OCR 
omm 

Ld.counsl for the applicant atate5 that the 

order passed In O.A.312 of 1996k has since been c 

with by the respondents. Inèuch circumstances, 

not wish to proceed with the contempt petition. 

In view of the above, this contempt petition 

of. 

No order is made as to Costa. 
F 

terim 

plied 

does 

disposed 

(M.S.Iiakherjee) 
Administrative Member 

f o~ ~ 
(A.K.Chatterjee) 

Vice-'Chairan 


